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<Jnmters and Drumers, make cbarac-
teristic sounds by rubbing one part of 
tbe boclv with another. vibration of 
air-bladder etc. These fIShes OCCUr not 
only in Kerala but also in other areas 
with a rocky sea-bed. 

(b) There is no proposal for export-
ing these varieties of fish. 

(c) No such offers have been 
"reCeived in the Ministry of Food and 
Agriculture. 

(d) Even if some demand can be 
.developed for such fish it is not 
expected this would resalt in foreign 
exehange earnings on anv significRnt 
scale. 

PARTIAL DECONTROL OF SUGAR 

4707. SHRI NANJA GOWDER : Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether it is a fact that the 
Gujarat Government havp urged the 
Central Government to re-consider the 
present partial decontrol of sugar; and 

(b) if so. the reaction of Government 
thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICUL-
TURE. COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
ANNASAHIB SHINDE): (a) The 
Gujarat Government had requested for 
reconsideration of the policy of partial 
decontrol of sultar on 15-12-1967. i.e. 
within a few weeks of its introduction 
when the prices of sugar in the "pen 
market were very high. 

(b) The State Government was 
informed that the prices of sugar ir. 
the open market had declined and the 
situation should be watched before 
considering modifications in the sche-
me. Since then the open market. prices 
have declined by about Rs 150 per 
quintal and the objects for which the 
scheme was introduced, viz. to arrest 
the decline in area under sugarcane 
and to maximise sugar production are 
also likely to be achieved. 

COOPEItA'l'IVE SVIWl FACTORY Dr 
KnoB 

4708. SHRI S. M. KlUSHNA: 
SHRI K. LAKKAPPA: 

Will the Minister of FOOD AND 
AGRICULTURE be. pleased to state: 

(a) the number of :lpplications 
received bY' Government to start sugar 
factory on co-operative basis in Mysore 
State since 1967; 

(b) how many of them haVe been 
sanctioned; and 

(c) the reasons for delay In sanction-
ing the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVEJA>P-
MENT AND COOPERATION (SHRI 
ANNASAHIB SHINDE) : (a) No appli-
cation for the Itrant of a licence for 
the establishment of a co-operative 
sugar factory in Mysore State has been 
received since 1 ~ 

(b) and (c). Do not arise. 

EMPWYEES' PROVIDENT FUND c ~  

4709. SHRI N. SREEKANTAN 
NAIR: Will the Minister of LABOUR 
AND REHABILITATION be l ~  to 
state : 

(a) the total number of accounts of 
the workers brought within the scheme 
maintained in the various Regional 
offices of the Employees' Provident 
Fund Scheme, durinii 1965·66, 1966-87 
and 1967-68; 

(b) the total number of employees 
employed in the rio ~ Regional 
offices of the Employees' Provident 
Fund Organisation :luring the last three 
years; and 

(c) whether there has been a pro-
portionate increase in the number of 
employees in the Regional offices vis-
a-vis the number of warkers brollght 
under the scheme? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SImI HATHl): 
(a) The total number of accounts 
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maintained in the various Regional 
Offices ot the EmployeE's' Provident 
Fund Organisation was a9 tollows :-

1965-66 : 28 '68 lakhs 
1966-67 : 31. 33 .. 
1967-68 : 32 '63.. (as on 3J-l'-67) 

(b) The sanctioned ~  of the 
Regional Offices of the Employees' 
Provident Fund Organisatio!l was as 
follows :-

1965-66 : 40,32 
1966-67 : 4,185 
1967-68 : 4,448 (as on 30-11-1967) 

(c) There has Deen an increase in 
the number ot m lo ~ but the 
increase is not proportionate to the 
increase in the number ot accounts as 
additional staff is l!anctioned for the 
enforcement side on thE' basis ot the 
number ot establishments and for the 
accounts side on the blisis of the 
number of accounts. 

BONUS FOR PROCUREMENT OF FOODGRAINS 

4710. SHRI V. N A.RASTMfIA RAO: 
Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a tact that Govern-
ment distributed bOllus 1:1 tile States 
through the Food Corpora lion of India 
who shared in roc ri ~ rice/wheat; 

(b) the amount (It bonus given to 
each State so far; 

(c) whether any instructions have 
been £iven to the states to utilise the 
said amount tor the development ot 
Agriculture; and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICUL-
TURE. COMMUNITY DEVELOP-
MENT AND COOPERATION ,SHRI 
ANNASAHm SHINDE) : (a) Incentive 
bonus on wheat only is paid to the 
Government of Punjab through the 
F.C.I. 

(b) Information is being colJected 
and will be placed on the table of the 
Sabha. 

(c) Bonus is paid to State Govern-
ments mainly for implementing sche-
mes tor the benefit 'If agriculturists. 
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(d) Does not arise. 

POST OFFICES, SAVING BANKS, TELE-
GRAPHS OFFICES AND TELEPHONE Ex-

CHANGES IN ORISSA 

4712. SHRI BAIDHAR BE!tF.RA: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the number of Post Offices, 
Savings Banks, Telegraph Offices and 
Telephone Exchanges proposed to be 
opened in the rural areal! ot Orissa 
State durin£ the Fourth Plan period; 
and 

(b) the number and the location ot 
Post Offices, Teleiraph Offices and 
Telephone Exchanges proposed to be 
opened in Cuttack i~ ric  during the 
above period? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAlIEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (SHRI I. K. GUJRAL): (a) 
The Fourth Plan of the Posts and 
Telegraphs Department has not been 
finalised yet. However, subject to 
fulfilment of departmental standards 
and availability 01 funds. it is likely 
that 600 post offices. 109 teolegraph 
offices and 19 teleph'lne exchanges will 
be oPened in the rural areas ot Orissa 
State during the quinquenium 1968-
1971. All departmental post offices 
are authorised to transact Savings 
Bank work. No target has been fixed 
for vesting Extra Departmental Branch 
Offices with i ~  Bank powers as 
for a five-year period. 

(b) 102 post offic(!s. 7 telegraph 
offices and 2 l o ~ ex('hanges are 
likely to be established in l~ rural 
area.s of Cuttack district durinlr the 
same period. Of 'heBe 32 post offices 
and I telephone exchange have already 
been provided wiill effect from 1st 
April. 1966. Some ot ~ places where. 
subject to fulfilment ot departmental 
standards and availability ot funds. 
post offices. teleirBph offtces and 




